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olLDIrR SIIEII'I' oF t'Iltc III|AIRING Q\ l3ttr SEP'I'EMIItirt,2022,l0:30 A.M.

CP (lB) No. 5/CIl/2021

Present: 1. IIon'ble Member (Judicial), Shri P. Mohan ltaj
2. IIon'ble Mcmber ('I'cchnical), Shri S:rty:r ll"nn.jnn Prasad

Name ol' the Clontpat-ry
Glowel Feecls Pvt, Ltd.
l-td.

-Vs- Ashadeep AcpracultLrrc [)vt.

lJndcr Scction 9IBC]

lior Petitioner (s)

Iror Rcsponclcnt (s)

Ms. Mamta Tripathy, Adv.

Mr. SaswaL I(. Acharya,
Mr. S. Pholgr-r,

Mr, A. Agarwal,
Mr,.l. Sahoo.

Mr. S. Agrawal,
Mr. .1. .loshi, Advocates

ORDIitI

Ld. Cournsel Ms. M.'l'ripatl-ry appears on behall'o1'the petitioner, ILesporrdcnt

is rcpresented by Ld. Counsel Mr. S. K. Acharya. Both the courrscl jointly

sLlburit that the r-natter has been an-ricably settled out of court and in this

regard settlement memo l-ras been filed. Accordingly, the rnatter is disposccl

of'as settled out of court,
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P. Mohnrr Ita.j

Member (Judicial)

Yaushal

echnical)


